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RESOLUTION     RE      LEGISLATION TO 

LIMIT THE FAMILY 

SHRI N. SRI RAMA EEDDY (Mysore): 
Madam Deputy Chairman, with your 
permission I beg to move the following 
Resolution:— 

"This House is of opinion that with a 
view to bring about substantial reduction in 
the present birth-rate in the country, 
Govern-ment should take immediate steps 
to enact neeessary legislation to limit the 
family to not more than three children of 
both or either sex." 

Madam, the question of food was discussed 
in this House till probably 1 o'clock today. It 
is just by accident, Madam, that soon after 
that discussion on the food problem of the 
country we should start discussing the 
population problem also. I am very happy 
that an opportunity has been given to me to 
discuss or share my ideas in this House about 
the population problem  of this country. 

What is this population problem? We have 
to see whether the present population trends 
in the eountry, the growth in our population, 
are satisfactory enough for our economy to 
grow as we have desired it to grow through 
our Plans. Does the quantum of additional 
population in India maintain a proper 
economic relation to the resources? Does this 
population—resources relationship conduce 
to the increase in the standard of living of our 
people which wo have proposed to work out 
throug i our Plans? If it is not, then what is 
the extent to which it defeats the efforts in 
this direction, with special reference to the 
national income ard also with reference to the 
per capita income in this country? Madam, 
having posed these questions, I would like to 
go a little in detail w th regard to these 
questions which I have posed. 

Let us see what has been the trend in the 
growth of population in    this 

country. Madarn, for the first time census 
enumeration took place in this country in the 
year 1891. Then our population was 235.9 
millions. Our ■ birth-rate per 1,000 then was 
48.8 and the death-rate per 1,000 was 40. There 
was nothing much by way of increase in 
population in the year 1891. The position was 
that the birth-rate wiped out the death-rate and 
so ihe result was that the population remained 
almost constant. That was the position in the 
year 1891. Thereafter also, in 1901 the 
difference was not very much. During that 
decade the population came up to 230 millions 
or 236.3 millions. That is to say there was no 
growth or addition to the population. The 
population figure was constant. During the 
period 1901 to 1911 the population rose by a 
small margin of 5 per cent. By 1921 there was a 
fall in the population, as a matter of fact, by 
about .3 per cent and there was a reduction in 
the population. This was the first stage in the 
history of our population growth in India. In the 
year 1931 our population enumeration came to 
279 millions. There was a 11 per cent increase. 
The birth-rate in 1931 was 46.4 per 1,000 and 
the death rate 36.3 per 1,000. Therefore, more 
or less, there was a difference of 11 per cent in 
the population. There was a change in the trend. 
What I want to point out here is that from 1931 
onwards the trends have changed. That means 
to say that the death-rate had fallen by about 10 
per cent with the result the population growth 
was by about 10 per cent. 

In 1941, this rise in the population, 
according to the census was much bigger. The 
percentage increase in the population was 
much bigger. It was only 11 per cent in 1931. 
After that it came to 14 per cent to put it in 
round figures. In 1951 also the increase was 
only nearly 14 per cent. The increase in 1951 
over the population in 1941 was about 14 per 
cent. But between 1951 and 1961 a tremena-
ous increase took place. A significant increase  
took  place.   The  population 
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millions and the birth-rate was 41 per 1,000 
and the death-rate had fallen to 22.8 per 
1,000. So there was a significant fall in the 
death-rate though the birth-rate remained, 
more or less constant at 40 or 41 per 1,000. So 
the population increased by 21.5 per cent or 
22 per cent during that decade. This works out 
to an increase of 2.2 per cent per annum. Thus 
we see that during the latter part of 1961 we 
have been overtaken not only by the food 
problem but also by the population problem. 
People have started referring to this as the 
problem of population explosion. Our 
planners expected that there would be only an 
increase of 1.1 per cent per annum and 
accordingly the Plans were adjusted. But we 
find that all our Plans got bogged because of 
this enormous increase in our population. 

SHRI M. RUTHNASWAMY 
(Madras): Enormous? 

SHRI N. SRI RAMA REDDY: Yes, this 
enormous increase in population, this 
population explosion, has created such big 
troubles. Therefore, the Plans have had to be 
re-made or redrawn. That was the situation 
which our population problem has brought us 
into. The death-rate has now fallen and of 
course, that is but as it should be. It is natural 
that the death-rate should fall because of the 
several measures that were undertaken by the 
welfare Government that we have. For 
instance, more people were made to earn a 
little more than what they did before on 
account of the large distribution of 
Government land under the various s

chemes 
like the Grow More Food Scheme, etc. There 
was a little more affluence brought about; I do 
not say that a lot of affluence was brought 
about but a little more was there. There was 
also equitable distribution of Iand through the 
various land legislations. The advent of life-
saving medicines like penicillin and other   
anti-biotics  and  drugs,  D.D.T., 

etc., controlled the death rate and diseases to 
an enormous extent. There has been a 
tremendous fall in the death rate because of 
these latest inventions. Government also 
launched a mass attack on epidemics. If we-
compare the incidence of these epidemics with 
earlier periods, we can easily find that they are 
almost completely controlled. There is no 
plague,   no  cholera,   no  malaria. 

SHRI    M.    RUTHNASWAMY:     No 
cholera? 

SHRI N. SRI RAMA REDDY: There may be 
here and there but the incidence is so 
negligible that it does not contribute to the 
death rate. It is no more significant when we 
consider the question of the death rate. This is 
what I mean to say. Almost all the killer 
diseases have been completely eradicated, 
periiaps not mathematically but to a very great 
extent they have been eradicated. A number of 
hospitals have been opened; the medical 
facilities available to the rural population are 
much greater than before. All these things 
have contributed very much to the reduction in 
the death rate. I do not say that these facilities 
should be taken away go that the death rate 
may be increased. I certainly do not mean that 
but my point is that the death rate naa been 
controlled, brought down. This ancient land of 
ours cannot maintain all the people that will be 
born. If we do not control the birth-rate we 
may find ourselves in an economic chaos 
which was almost the case during the Second 
Plan, especially towards the end of the Plan 
when we found ourselves in a very bad 
position. Let us see where this leads us to. The 
geographical area of this country is 721 
million acres. After all, food means land and 
land means food. These two are intermingled. 
We have not reached the stage of producing 
food from grass or rock. Food is produced 
from land. At any rate, we in India have not 
taken to these things 
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yet. The food must come from the land and 
hence this question of land has got to be 
examined and only from that point of view I 
am trying to quote these figures. The to-al 
available land, whether you like it OT not, is 
721 million acres. Tht re is absolutely no 
possibility of increasing it by even an inch. 
Nobody can do it. God has created it this wry, 
if there is a God of course. Out of this 721 
million acres, forests account for 130 million 
acres, trees and groves 15 million acres, 
permanent pastures 32 million acres. You can-
not take away an inch of land from any of 
these items because if you do so our economy 
will get dislocated, it will become unbalanced. 
We can alter the figures only at our peril. This 
is an unalterable posit on. Forests account for 
130 million acres, tree groves 15 million 
acres, permanent pastures 32 million acres, 
uncultivated land 14 million acres, fallows 
and others, other than current fallows, 26 
million acres, current fallows 25 million acres, 
etc., etc., making a total of 342 million acres. 
If we deduct 342 million acres of land from 
out of 721 million acres we get 379 million 
acres of cultivable and which can be exploited 
by man for purposes of food production. 
Food, fibre and what not, everything has got 
to be produced only from this land. All your 
cash crops have Io come out of this land; all 
your commercial crops have to come out of 
this land. Till eternity we have to depend only 
on this area which cannot be increased even 
by a single inch. This is our limiting factor. If 
land is a limiting factor, then the population 
shall also have tc be limited. This is very 
simple economy for everybody to understand. 
At present we are supposed to be titivating 
about 330 million acres of land and the 
unexploited Iand is only to the tune of 49 
million acres. This is the area that is available. 
Under these circumstances can we allow an 
uncontrolled increase in population and still 
maintain the economy of this country? 

SHRI M. RUTHNASWAM"v. Increase the 
productivity of man. 

SHRI N.  SRI RAMA REDDY:   Certainly.   I  
will come to the question of production.     
Certainly you can increase  your  productivity    
but    even then what is called the Law of 
Diminishing Returns will overtake us.    It: is 
not as if you can go on producing anything   
and   to any   extent.     You, can increase it by 
ten or twenty percent in course of time.   At the 
most, you can double your production but' not 
go beyond that.   You  can never reach that 
figure.   I  am  an  agriculturist and I do not 
hope to live to, the day  when  our per acre 
production would be doubled  which is our 
ambition. 

I have tried my best to give a picture of the 
position with regard to the land versus 
population problem.. I have tried to give as 
complete a picture as my humble capacity 
could do it. Let us take the question of the per 
capita cultivable land avail-, able. This is also 
an important aspect. Let us compare our 
position in this regard with that of the other 
countries. The per capita land in the U.S.S.R, 
is 2.59 acres, U.S.A. 2.68 acres, China .5 acres, 
United Kingdom, less than half, .42 acres, 
Germany is nearly half an acre, .4 acres, Japan 
is the least in the world in this respect with .17 
acres per head. India has got .82 acres. This is 
the land that is available and this has got to 
feed not only the man but the other dependants 
hanging round his neck. In this country there 
are 320 million, cattle. The Americans have 
estimated that there are about 350 million 
monkeys which once again depend upon the 
same land. There are 60 million goats, 60 
million sheep and ever so many other living 
things in this country. The entire life in this 
country appears to be hanging on the theory—
anyway, I do not want to go into the details of 
it now. 

SHRI   M.   RUTHNASWAMY:     Why not 
control them also? 
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SHRI N. SRI RAMA REDDY: Yes, it is 

very necessary and I do admit that it is very 
necessary that we have to start controlling 
them also as otherwise the existence of man in 
India is going to be threatened. Three hundred 
and fifty million monkeys are no less; they do 
havoc; they eat away a lot of our food; they 
eat away a lot of our crop and certainly they 
have got to be eliminated. I do not have 
sympathy with those lives that very ^eriou.^ly 
compete with men for food, or land, for 
clothing and all that sort of things. 

SHRI M. RUTHNASWAMY: Slaughter 
them. 

SHRI N.. SRI RAMA REDDY: Madam, an 
American demographer, Dr. Reymond Ewell 
predicted only last week "that unrelieved 
famines would occur beginning 1970 in India, 
Pakistan and China ..." China is also included 
in it. "... since to feed the population by that 
year the food production should have to be 
increased by 150 per cent" which according to 
me is an impossible task. So he has warned 
us.   He is a great scientist. 

SHRI V. M. CHORDIA (Madhya Pradesh): 
Scientist or economist? 

SHRI N. SRl RAMA REDDY: Demo-
grapher. 

SHRI M. RUTHNASWAMY: Scientists are 
not prophets. 

SHRI N. SRI RAMA REDDY: So what is 
the solution? The solution is to fight the 
increase in population. At least at the present 
level it has got to be" stopped. Where can we 
search for a solution if it is not through 
population control? Where else can we search 
for a solution barring   agriculture? 

SHRI PATIL PUTTAPPA (Mysore): We 
must search our livelihood in the seas. 

SHRI N. SRI RAMA REDDY: Let us do 
that.   But in spite of    doing    all 

that you will find the problem cannot be 
solved. Even if you exploit all the oceans still 
you will not be able to feed the country's 
population. I will come to that later on. 

Madam, there is one thing with regard to 
this population. The theory in this population 
business is that population begets population. 
That means to say, it is not just mathematics. 
It is not two plus two making four. It goes up 
in geometrical proportion. The greater the in-
crease, still greater is the percentage of 
increase. The ratio is geometrical; it is not 
simple summation. Tlie ordinary arithmetical 
summation does not apply here; it is the 
geometrical ratio that applies in the case of 
population increase. We have seen how 
during 1951—1962 the rate of increase was 
22 per cent as against 
13 or  14 per  cent previously.    Even 
14 per cent is a very high rate of increase. 

THE DEPUTY CHAIRMAN: You have five 
minutes more. You know according to the 
Rules of Procedure, we limit the speeches. 

SHRI N. SRI RAMA REDDY: Madam, I 
am making out a case for population control. 
Very recently under tne auspices of the 
Eucharistic Congress that is going on in 
Bombay those people were good enough to 
organise a seminar with regard to the food 
problem and there—I do not know if I am 
pronouncing his name correctly—Dr. 
Sukhatomi'i estimate of current food deficit in 
India in terms of economic grain equivalent 
has been put down at 47 million tons. And 
that will answer my friend's point here. His 
assessment is that we are deficient to the 
extent of 47 million tons and this is how he 
has arrived at this figure. He says in cereals 
and pulsed we are short by ten million tons 
nnd that is in accordance with the normal 
European level of feeding in terms of the 
requisite calories per head. It was only four 
days back that this seminar was held 
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when he gave out this figure of 47 million 
tons. There he read a paper, a very valuable1 
paper where h? said that in the matter of 
cereals and pulses we are short by 10 million 
tons. And this we have1 discussed last week 
and we know that. In the matter of fruits and 
vegetables we are shjrt by nine million tons, 
milk by 10 million tons, animal products by 
two million tons and fats and oils by one 
million tons. I would like to know when we 
are going to reach this lev;l and unless we 
reach this level all talk of welfare State and all 
talk of conquest of humanity will be 
meaningless. In order to feed the increasing 
population of ten millions a year; the new 
mouths that demand food, you require 4-1/2 
million tons a year That is the situation today. 
He further goes on and says that by 1980 our 
population will be 680 million at the present 
rate of growth and ovr food needs will be 
somewhere about 110 million tons in cereals 
alone. What a colossal problem, what a bi? 
problem it is, you can see. 

Now I shall come to another aspect. In two 
or three minutes I will be able to finish, and, 
Madam, if I do not finish I hope .   .   . 

THE DEPUTY CHAIRMAN: Should we 
not control speeches? 

SHRI N. SRI RAMA REDDY: Madam, this 
question of population should be examined in 
relation with national income and the pe- 
capita income. That is another in portant basis 
with reference to which we have to take a 
proper decision. What is our national income? 
In 1950-51 the national income was Rs. 885(; 
crores while the per capita income was Rs. 
247.5. Of course all these are at constant 
prices. In 1951-52 the national income rose to 
lis. 9100 crores while the per capitc income 
was Rs. 250.3. It has been like this. In 1950-
51 the per capita income was Rs. 247.5; in 
1951-52—Rs. 2!i0.3; in 1952-53—Rs. 255.7; 
in 1953-54— Us. 266.2; in 1954-55—Rs. 267 
8; 1955-'56—Rs.  267.8;  it was    constant.      
In 

1^56-57 it rose to Rs. 275.6; in 1957-58 there 
was a fall and it came dowa again to Rs. 
267.3; in 1958-59 it went up to Rs. 280.1 
while next year in 1959-60 it registered a sight 
fall and came down to Rs. 279.2 and in 1960-
61 it was Rs. 293.7. Therefore, Madam, in this 
national per capita income even though there 
has been a little rise, the rise is so small, so 
insignificant that it cannot be said that we 
have achieved much in the economic field. 
Now let us examine a little in detail. Now the 
consolidated increase for the total period was 
23.5 while the consolidated increase per 
person comes to Rs. 4.3 and further the 
analysis reveals that the consolidated increase 
rate per person per year is 1.74. In spite of all 
our plans, in spite of all our efforts we have 
been able to achieve only this much. 
Therefore will we be able to solve this 
problem? The fundamental thing is that the 
per capita income must be increased to such 
an extent that everybody gets food, everybody 
gets clothing, everybody gets housing, 
everybody gets useful and profitable 
employment. That being our aim. will we ever 
be able to do the job correctly and well and in 
such a way that it would satisfy everybody? I 
hope not. If this is the eco-3 P.M. nomic 
situation which is arising out of our increasing 
population, the only alternative is to control 
population. 

Fortunately for us science has developed1 so 
much that it gives all facilities to control 
population. What is needed is the will behind 
it. I am very happy only yesterday Mr. Asoka 
Mehta, Deputy Chairman of the Planning 
Commission, speaking in Calcutta said that 
this year he was going to set apart Rs. 95 
crores or Rs. 100 crores for the purpose of 
family planning. I am happy, but it is not for 
lack of money that it is not being done. It is for 
lack of effort, for lack of very persistent work 
in the field of family planning. I do not know. 
When the question of feeding is in the hands 
of Mr. Subramaniam, the problem of 
population   is  in  the   hands    of    Dr. 
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 Kama Reddy.J Sushila Nayar. I have great 
respect for Dr. Sushila Nayar certainly. I 
do not know if we must not do a little 
rethinking and transfer this subject to one 
who is prepared to feed. It should be 
made the responsibility of the Food 
Minister. 

SHRI V. M. CHORDIA: Then, he will 
kill all. 

SHRI N. SRI RAMA REDDY: Please 
do not think so. He has not killed anyone.    
None has been killed. 

(Time bell rings.) 

With regard to the techniques at family 
planning, etc., I am not a very competent 
person to speak about. I would rather like 
to leave that aspect, whether it is Use of 
contraceptives, whether it is legalising 
abortion, whether it is what is called 
sterilisation, etc. I wonder whether t may 
narrate a small experience. Of course, I 
have no children . . . 

THE DEPUTY CHAIRMAN: You 
have no time now. 

SHRI N. SRI RAMA REDDY: Why not 
every hospital, even a rural hospital be 
equipped with a family planning unit? In 
my own village I got vasectomy done to 
nearly a hundred persons. All the hundred 
axe a complete success. They did not stay 
away from work even for a single day. In 
my own room in my village the doctor 
performed it. There was absolutely no 
difficulty. He was a rural doctor. He had 
.competence and confidence that he could 
do it. On hundred persons the operation 
called vasectomy was done. On all my six 
brothers also, for your information, that 
operation was done, with the result that 
there is no more birth problem in our 
house and in the houses where the 
operation took place. Therefore, every 
hospital must be equipped. The entire 
mecha-anism of the health department 
must be geared to do this. What better 
thing than this can the Government do?    
Whether it is voluntary    work 

or non-voluntary, whether it is paid 
for or not, whether it is hospital or 
otherwise, everybody must start, 
doing it. There is not much diffi 
culty. Therefore, I commend my 
Resolution. Not only that. I want 
legislation. Various       Committees 
have already recommended that suitable 
legislation must be planned. I cannot tell 
the hon. Minister on whai lines 
legislation should taKe place. What I 
want is that nobody should be able to 
produce more than three children in the 
country. This is; the surest way to 
progress. 

ThanK you very much. 

The. question -was proposed. 
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DR. SHRIMATI PHULRENU GUHA (West 

Bengal); Madam, it can ibe easily understood 
why this resolution is moved. Everybody is 
anxious to see that the birth-rate of our 
.country is decreased. The population is in-
creasing in our country every day. "No country 
can progress with the rate of birth of India at 
the present moment. With three Five ,Year 
Plans the standard of living of our people 
could not be raised as expected. We must 
concede that the production of our country has 
increased, but it must be admitted that it is not 
possible to increase the production in 
proportion to the increase of population. It 
cannot be done also. To have a minimum 
standard for all the people of India, to have a 
healthy and prosperous country, it must be 
seen that the birth-rate does not increase at the 
present rate. It is true that with the rise of the 
standard of living the birth-rate falls, but with 
India as it is today we cannot wait till the 
living condition is raised. "It is a vicious 
circle. Normally birthrate falls with raising of 
the stand- 

ard of living. The standard of living is raised 
with the increase af production. But the 
production cannot be increased in proportion 
to the rate of birth of India today. To have a 
minimum standard for the people of India, to 
have a healthy and prosperous country, it 
must be seen that the birth-rate does not 
increase at the present rate. For reduction af 
birth-rate something must be done. But here is 
the question: what is to be done? One must be 
very careful before coming to any 
recommendation, Madam. 

To my mind the resolution is not so simple 
as it looks. It is said that the family should be 
limited to three of either sex. It is not a 
recommendation of economic development or 
a project. This recommendation deals with 
human beings. It should be considered very 
very carefully, Madam, what wiH be the 
reaction of the people in general, what will be 
the reaction of the couple particularly and 
what will be the moral and social 
repercussions on the society. We must not 
forget the tradition, the belief and the 
superstition of millions of people of our 
country. Thousands of our people still believe 
that they must have a son. What will be the 
reaction of the people who have three 
daughters? What will be the protection in 
legislation if one or two children die? Can a 
couple with thTee children adopt a child? 
There are people in our country who can have 
more than one wife. What will be the 
calculation so far as they are concerned? 
Three children will be calculated for man or 
for wife? 

SHRI N. SRI RAMA REDDY: For man. 

DR. SHRIMATI PHULRENU GUHA: All 
these points must be very, very carefully 
considered at the time of formulation of any 
legislation. 

In this connection, Madam, I would like to 
suggest that the tax may be fixed with th© 
birth of the fourth or the fifth ohild.   Now, all 
the births are 
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to be registered. So, it will noi, be difficult to 
fix the tax. But the birth lax must be fixed for 
all whether they pay income-tax or not. I am 
one of those who strongly believe that steps 
must be taken to have some chees on the birth-
rate and the check must be a proper check. 
Legislation is needed not only to have a 
balanced ecoromy of our country but it is very 
much needed! for unfortunate couples who 
have a number of children wrihout proper 
arrangements for food and education. In this 
case, women suffer the most but this suffering 
mainly is due to ignorance and superstition. 
Some legislation is absolutely necessary to 
check the population, to have happiness in 
individual families, to have healthy and 
properly truined children, above all to have a 
prosperous India. 

Madam, I do not agree with ;hose who hold 
the view that any legislation to limit the 
family is against the fundamental rights, 
because it is needed for the good of the 
country as a whole. The limitation of family Is 
needed for the economic and social needs of 
the country. But careful consideration is very 
much needed before any legislation is 
formulsted. 

I thank the mover of the Resolution for 
giving us an opportunity to ihink over this 
important matter. 

SHRI J. S. PILLAI (Madras): Madam, I am 
sorry, my hon. friend, Shri Rama Reddy, who 
has no ehi: dren has come forward to move 
this Resolution. Probably some forty years 
ago I do not know how many vows Shri Rama 
Reddy made to Tirupati to get a child. Having 
failed to get a child, he has come forward! to 
move this Resolution. 

Then, the reason why I oppose this 
Resolution is this. As you will see, the 
Resolution is not specific. It says— 

". . . Government should take immediate 
steps to enact necessary legislation to limit 
the family to not more than three children 
of bo h or either sex." 

I can understand if he says "two males and 
one female", because it is the ladies who are 
responsible for the growth of population than 
men. He should understand it—the ladies are 
more responsible for the growth of population 
than men. I will explain how it is so. He has 
got a dairy farm. There he wants to breed 
cows and other animals. There for every sixty 
cows there is one bull. That is the proportion.    
If you ask . . . 

SHRIMATI C. AMMANNA RAJA (Andhra 
Pradesh): What is this paraL lei? You are 
comparing animals with human beings. 

SHRI J. S. PILLAI: I am talking about 
breeding. 1 will give another example. In the 
hills we have got tribes who follow polygamy 
and tribes who follow polyandry. You will 
understand from them that the people who are 
following polygamy produce more and their 
population is increasing rapidly than the 
people who follow polyandry. I do not know 
whether you understand— polyandry is where 
a woman has more than one husband. 
(Interruptions). It holds good. So, if he says 
'two males and one female', I can understand. 
But he says 'either sex*. A man having three 
daughters means they will increase the 
population. Therefore, it is not specific. So, I 
oppose it. 

(Interruptions) 
Let us le^ve all this. I tell my friend, Shri 

Sri Rama Reddy, who has no children, to 
leave all these things in the hands of God, let 
us not bother about these things. In this 
respect I respect the Roman Catholics who 
have got some faith in God and believe that 
these are the creations of God. 

SHRIMATI C. AMMANNA RAJA: Except 
the Roman Catholics does not anybody 
believe in God? 

SHRI J. S. PILLAI: What I say is, they 
follow this; they say, it is all the creation done 
by God, not by man and woman. 

)057  RS—6. 
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SHRI D. P. KARMARKAR (Mysore): 

What is your opinion? 

SHRI J. S. PILLAI: I am also of the same 
opinion. 

(Interruptions) 

SHRIMATI C. AMMANNA RAJA: If 
everything can be left in the hands of God   . . 
. 

SHRI J. S. PILLAI: Another thing that I want 
to tell you is this. Let us follow the four 
Ashramas voluntarily, instead of regulating it 
by a legislation—Brahmacharya, Garhas-
ihya, Vanaprastha and Sanyasa. Ashramas—
and do it. Let us say that at 30 years a man 
should marry and at 25 years a girl should 
marry. Let us do that. Then after 45 or 50, a 
man should lead the Vanaprastha life after 
leading Garhasthya life from 30 to 45. Even 
during this life he should regulate himself by 
self-control. And then he should lead the 
Vanaprastha life, he should treat his wife as 
his sister. Then comes the Sanyasa life when 
he should give up other things and should not 
look to mundane things but should look to the 
heaven, moksha or naraka, whatever it is. That 
is why I am 0PPOsed to this Resolution. 

Then, Madam, I was rather surprised to 
read a news item the other day— "Soviet 
brides for Indian grooms". I think you would 
have seen this. It Is in "The Times of India".    
It says: 

"The Soviet Ambassador, Mr. 
Benediktov, today invited Indian youth to 
seek their life partners in Russia. 

"Addressing the students of Rajasthan 
University, Mr. Benediktov said that Russia 
had 200 lakh more women than men. India 
had 120 lakh more men than women. 

"So we have brides and you have 
bridegrooms." 

That is what he has said. I want the 
Government to be a little bit careful so that 
they may not drag away 

all our bachelors and then what will become 
of our young girls? So, the Government 
should be careful about all these things. 

Once again, I tell my friend who has no 
children that he should leave all these things 
in the hands of God; let us not bother about 
legislation or anything of that sort. 

SHRI T. V. ANANDAN ("Madras): How 
many children do you have? 

SHRI J. S. PILLAI:  Four. 
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SHHI M. RUTHNASWAMY: Madam 
Deputy Chairman, I am also disagreeably 
surprised that Mr. Sri Rama Reddy 
should have brought in 
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[Shri M. Ruthnaswamy.] this 

Resolution. He is a great cattle breeder 
and has succeeded so much in breeding 
cattle that he has now come to despair of 
human beings and wants to prevent their 
increase. I am beginning to think that his 
Resolution is born out of sheer despair. 

SHRI N. SRI RAMA REDDY; No. 
SHRI M.  RUTHNASWAMY:     Having 

found the Congress and its plans and 
policies failing to increase     the economic     
productivity,    agricultural productivity, 
industrial    productivity, he has now 
thrown up his hands   in despair and he 
says:    'I am convinced that the Congress 
cannot do anything with a view to 
increasing     the economic productivity 
and so let me try the other devise   of     
decreasing the human population.'   Will it 
succeed in solving the    economic   prob-
lem?    Even if he succeeds in bringing out 
a legislation, even     if    that legislation 
provides for all kinds     of drastic methods  
of      reducting      the population, the 
excessive   population, the population that 
cannot be fed by the land of India, by the     
economic productivity of India is already 
there. Whatever you may do to control 
birth will affect the future      about thirty 
years hence when you will have reduced 
the population to      the limits that you 
want to reduce it   to.      Of course the 
Resolution suffers from  a number of 
vaguenesses.    We are not told whether the 
legislation is to be permissible like all 
social legislations or is it going to be   
compulsive   and penal and what practices 
the legislation  should  forbid  and what 
devices for control of birth should be 
provided     for     in     the     legislation.    
So we     cannot     vote     on     this   Re-
solution   on   account   of the   vagueness   
of   its   formulation.   Then why three?    
How many boys  and      girls are  there to 
be?    Is  legislation  the only way?    Have  
all Congress plans failed?    Is it because 
they have failed  that  Mr.  Reddy,   an  
ardent  Congressman, has thought it 
necessary to bring  in  this  legislation?     
Has  propaganda been    tried    through 
social education? 

SHRI ARJUN ARORA  (Uttar    Pra-I   
desh): His own plans have succeeded. 

SHRI LOKANATH MISRA (Orissa): 
They succeeded before this? 

SHRI  M. RUTHNASWAMY:    About 
family planning    or    economic  plan-|   
ningi  has social education been tried I   to 
persuade people that  it is not in the interests 
of their children, it    is not  in   their    
economic    interests  to place no limits    
upon    reproduction? This legislation 
restricting population I   is in keeping with 
the other proposals of the Congress 
Government     taxing posterity.     All      
their        taxes—the Wealth  Tax,   Death    
Tax,  Succession Tax,   all   the   great  
loans  that    they are  floating,   are  all  
taxing posterity and here is a legislation 
proposed by Mr.  Reddy  to  reduce  
posterity,       to reduce the number of the 
future population.    Will this legislation 
succeed? Have other social legislations 
succeeded?   I was present in the 
predecessor of this Parliament—in the old 
Legislative Assembly—when that social re-
former    Harbildas Sharda    passed a Child 
Marriage Restraint Act.    What has been the 
fate of that Act?    Has it  been  given   
effect   to?     If   it   had been fulfilled  or 
given  effect to,  the age of marriage of girls 
would have been raised  and to that  extent    
our population  might  have  been  limited. 
It was  not    being effectively implemented.   
As I was just saying, is this legislation 
going to be permissive only or  is   it  going  
to  be   attended   with penal  consequences?    
If you  go   on limiting population,  you 
may  be depriving  yourselves  of  the  
leadership that you require.    This 
legislation, as all other family plans, will 
affect only the  educated    classes    because 
it    is only among the educated classes that 
the legislation  operates.    The       vast 
uneducated,   illiterate   mass  is       too vast 
for your      laws to reach them. Therefore   
the   educated   classes  will be deprived  of 
possible leading personalities.    Some great 
leaders    have been born very late in their 
parents' lives.    Mr.   Subash   Chandra  
Bose,   I was told, was the seventh child in 
the family.   We would have been deprived 
of his personality and of his work 
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if this plan of Mr. Reddy had been in  
force. 

SHRI M. P. SHUKLA (Uttar Pradesh): 
Also Lord Krishna wa;; the eighth child. 

SHRI M. RUTHNASWAMY: ts it in 
keeping with the Indian tradition because 
it is no use accusing the present Congress 
of having departed from the ideals of 
Mahatma Gsndhi. They have done it in so 
many other directions and ways but is it 
in seeping with the Indian doctrine of 
ahimsa to prevent the future children from 
being born? There are two ways of 
observing ahimsa—the negative way and 
a positive way. Mr. Sri Rama Reddy 
being an econom st, a practical 
economist, I shall not dwell upon the 
religious and cultural arguments against 
his Resolution. Lot me quote the views of 
an economist. W.S.A. Lewis has written a 
great classic in economics called 
'Economic Growth'. These are his 
conclusions. There is enough evidence in 
economic history, he says, of birth rate 
falling with economic growth. And this is 
what we have found in all Wastern 
countries. As the economic growth rises, 
the birth rate falls, because the more 
prosperous people, they want their 
children to be as prospercus as they, and 
therefore they volurtarily limit the number 
of their families. 

SHRI N. SRI RAMA REDDY: May I 
tell the hon. Member that this 
phenomenon occurred during the course 
0f a hundred or hundred and fifty years? 
Can we afford to wait? What happens 
within these 150 years. That is true. I 
perfectly agree with him, but this 
phenomenon occurred during a period of 
IOO or 150 years. Can we afford to wait 
these ISO years? What is going to happen 
to this country in the meanwhile with 
regard to the population? 

SHRI M. RUTHNASWAMY: Bi.t will 
your  panacea   solve  the  problem. . . 

SHRI N. SRI RAMA REDDY Oh yes. 

SHRI M. RUTHNASWAMY: because 
the excessive population is already there, 
is already produced. Your legislation will 
effect only the population arising out of 
that excessive population. 
(Interruptions.) He also holds that the 
growth of civilisation and culture reduces 
the birth rate. It was pointed out that in 
Japan, after the introduction of electric 
lighting, the birth rate suffered a fall, a 
considerable fall. 

SHRI N. SRI RAMA REDDY: The 
growth of population there is only one 
per cent. 

SHRI M. RUTHNASWAMY: This 
economist also points out that the way to 
limit births is to increase education, that 
with increase of education, especially with 
increase ai girls' education the birth rate 
has fallen. And this is a fact. But what 
have we done to increase girls' education? 
It is in a most backward condition. The 
rate of progress of education among girls 
is about half that of boys. And these 
conclusions of that economist are 
supported by a later authority. The 
Government of England appointed a 
commission on population in the year 
1949 headed by Lord Simon, and these 
are the conclusions of that Simon 
Commission. According to that 
commission, among the factors which 
arrest the growth of population is the 
postponement of the age of marriage. Tlie 
commission found out the fact that the 
people who marry younger have a larger 
population than the people who marry at a 
later age. The growth of education also, 
that Commission has found, reduces the 
birth rate. Growth of equality of man with 
woman, that also goes to reduce the birth 
rate. It is this social progress, this growth 
of civilisation and culture, this growth in 
the economic productivity of people, 
growth in economic prosperity, that 
automatically reduces the birth rate, and 
we need not go to such extreme measures 
as legislation and the other artificial 
measures the legislation under Mr. Rama 
Reddy's sponsorship would pro- 
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[Shri M. Ruthnaswamy.] vide for. So all 
these methods, civilised methods, refined 
methods thst have been used, the promotion 
education, the promotion ol civilisation and 
culture, the promotion of equality of woman 
with man, tlie promotion of economic 
progress, all these things must be first tried be-
fore we resort to these artificial measures, to 
legislation and if they ave tried, tried honestly 
and effectively, there would be no necessity to 
resori to such extreme measures as Mr. Rama 
Reddy, in a moment of uttci despair of the 
failure of Congress policies and programmes, 
has been induced to launch upon. 

SHRIMATI SHAKUNTALA PARANJ-PYE  
(Nominated) j     Madam    Deputy Chairman,  
1  must  really express my satisfaction today to 
see that most of the Members who have 
spoken, most of them, though   they have   
opposed this  Resolution,    in    spirit    they   
do agree and they do think that something 
ought to be done to control the population of 
the country.    As I see, the opinion is changing 
for the better and 1 am very happy about it.   I 
myself aslo   am all for it, as you know, but I 
think that my    friend,       Shri Rama   Reddy,   
has   been  a   little   too ahead of everything in 
wanting   the Government t0 initiate legislation 
for the matter.    The hon. Member, Shrimati 
Bhargava, I think, put her finger on the trouble 
spot absolutely exactly when she said that she 
wiH agree with   all    legislative    measures  
after tbe   public,   our   masses,   our people, 
have  been  put  wise   as  to  Ihow  to bring 
about a  control on their families, planning of 
their families.    But that  is  exactly what we 
have      not achieved.    I  would   like   to  say  
that this  education of the people is    yet to  be   
achieved.    We  have  not    yet done it, and 
that is what we must set our minds to do.    I 
know a lot of money   is   being   spent,   and I   
am always having my argument with the 
Health Ministry as regards the different ways 
and the different methods they   have    of      
propagating   these 

schemes  for  family   planning.    What ling at 
the moment is only a tinKering  at the top.    it 
is      only ting clinics and centres where the 
highly  educated,  the   graduates    and. so on, 
personnel is appointed,     which is utterly  and 
completely unable    to understand the masses, 
the minds of the masses, to  understand the    
mind ot the common man and the common 
woman.    I have been telling them to tiy   
different  methods.    I  have  been telling  them 
to   appoint people  from amongst the masses, 
those who    have benefited from    the    family 
planning schemes    from    amongst the masses, 
and a k them to go to the masses and conduct    
propaganda  amongst    them, self can say from 
my experience of the last six years.   I have 
conducted  this    experiment   in   Maharashtra 
with  splendid results,  as figures  wilt show.   
In Maharashtra, by     now, we have   probably   
performed   about  two lakhs  of sterilisations  
since  the year 1957.    Our  Minister  will  
correct me if my statement is not quite the truth. 
I  say, Madam,  that the  masses    are ignorant 
today of the benefits of family planning   and  
of  the  facilities  available for family planning.    
It is    not difficult to educate them, because the 
common man, let me tell the House, is not 
ignorant in himself or herself. They have a lot 
of horse sense    and common sense.    It  is  
important how we  approach    them.    It is    
Ihow  we teach them.    That is the crux of the 
problem.    If  we    approach  them  by sending   
out   people   who   belong   to-their milieu of 
life, of their hard life, the results  are  sure  to 
come.    They have to move amongst them  to 
conduct    propaganda.    I    can  tell  you, 
Madarn,  that    this    can  be  achieved very  
quickly    and  we  will  see    the results,  
perhaps  not before the next Census,    but    
certainly    before    the census after the next 
one.   As I said, Mr. Sri Rama Reddy was very 
eager to introduce legislation.    I have tried 
ways of bringing Indirect pressure on people.   
It    works    wonders.   I    am only going to 
giv? an example.   I was touring in one of the 
taluks in Maharashtra,  and there  I was  talking 
to the people.    At that meeting I    said 
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that  "now  it  is  high  time    that  we exercise 
some kind  of  indirect pressure".   When we give 
facilities, when we give welfare help to the 
ccmmu-nity, to the people, we  should      tell 
them,  "My    friend,  I help    yoa, but please 
realise your own responsibility, shoulder your 
own responsibili:y    of seeing that you are not 
going 4 P.M.   to come to me again for help." And 
when we give thes 2 people   all    these    
facilities,    all    these ■welfare     measures     
like     malernity facilities   etc.   we   should   tell 
them: "These      facilities     are     given     to 
you now; but they will not be lepeat-ed".    For 
instance,  we  can  say  that maternity leave  and 
maternity  benefit   will  be  given for  the  first  
three children only and not for the < oming ones. 

SHRI ARJUN ARORA:  What is the fault of 
the coming ones? 

SHBTMATI SHAKUNTALA PA3ANJ-PYE: 
Well, children have got to suffer for the sins of 
their fathers. That has been laid down evei 
since the world began. The fourth child will 
necessarily have to suffer. But I am sure 
parents will realise thi position. I can cite an 
example The chairman of one of the Taluka 
Panchayats said to me that he hac occasion to 
practise what I had preached. He said; "A man 
had come to "ne for a loan and I asked him, 
'gooc man, what do you want this loan for?' He 
said, 'I want it for digging a well in my farm'. 
Bow much do you want?' I asked and he said, 
'Rs 2,000/-'   Then 
1 asked him, "How much are yoi, going 
to put out 0f your own pocket?' He 
said, 'I have not even a naya paisa 
in my pocket which I can contribute 
towards this Rs. 2,000/-' *Why?' I 
asked, and he replied. 'I have a large 
family of eight children and an old 
mother to support' "So this chairman 
of the Panchayat told him,:' Well 
then, my friend, there is in the neigh 
bouring village at a distance oi about 
2 miles a centre for vasectomy cam 
paign.   I  wiH   give  you   a  no;e  and 

with lhat you go there and get operated upon and 
then come to me and we will  think  about  your  
well  and  the loan you want."    The man went 
and got himself operated upon and he was given 
this Rs. 2,000/- This is the type of thing that the 
Government should do.    They should bear this 
in    mind always  and   whatever  help  we   
give, we have the right, I think, to demand from 
the people that they should snoul-der their   
responsibility  as far  as  the number of children 
tha*, they should have, is concerned. Of course, 
if ic is a childless couple, my view is that the 
first    duty  0f  the    family    planning workers    
is   to    help    the     childless couple    to      
have      children.    They should be    blessed    
with a few children.    A child is very  necessary 
because no family can really be happy unless  it   
has    one   or  two   children. But when the 
number goes     beyond three, of course, as I said, 
they should limit  the  family.    I  know  in       
my State for education we give free education to 
children of families      with incomes   less   than 
Rs.   1,500 rer annum.    Over and over  again I    
have said year after year during the Budget time 
that this free  education  should be given only for 
the first three children.   If the parents have more 
children,  they should pay fees.    That is not 
really    refusing    to    educate the children.    It 
is  only  asking them to pay the normal fees.   
That is how we should educate the public.    Jf 
we do that then the public will realise that if they 
get more children than they can  support,  then  
'it   will  not  be  in the interests    of    the    
children or of themselves. 1 Dr. Phulrenu Guha 
talked      about the birth  tax.    But I think to 
have legislation    for    that  at   the  present 
moment would be wrong becouse we have not 
done everything possible to educate every man 
and woman in the country and until we have 
done that, I must say that legislation like that will 
be very very unjust. 

I know, Madam, Prof. Ruthna-swamy made 
one or two points which are common   really.   
They   are often 
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and we have heard that the educated 
classes alone will benefit by these 
schemes and we will lose our leadership. 
That is not so. I can tell you when 
information is given, when education is 
imparted, everybody comes forth to take 
advantage oi it. Again I must say that the 
educated classes have not a monopoly of 
all intelligence or anything. Look at 
countries like America and Australia that 
are now on the top of the world. They are 
countries that were populated or colonised 
by people who were driven out of 
England, who were supposed to be third-
rate people. So my own opinion is that 
intelligence or character has nothing to do 
with any particular class. Suppose the 
educated classes did practise birth control 
on a large scale, I am sure leadership wiH 
still come from other classes. I do not 
believe any class is endowed with any 
special qualities. 

Another point that I wanted to talk 
about is the raising of the age of marriage. 
That is important. Only yesterday I had 
been to a hospital and there the head of 
the hospital said there was a case for 
passing a legislation to increase the age of 
marriage. There again, Madam, I think 
legislation to the effect that the age 
should be 14 is all right, that it should be 
the age of puberty, that before the age of 
puberty the girl and boy should not be 
married. I am for that. But if we raise the 
marriage-age to 18 years for girls and 24 
for boys, we may be creating more 
problems than we will be solving. I say 
this because at the present moment in our 
society a girl of 14 or 15 only .looks for a 
husband. She only yearns and hopes to 
get married, and she thinks of a husband 
and nothing else. Beyond at this age, to 
keep her unoccupied in her father's home 
would only lead to all sorts of difficulties 
and complications. My view is that we 
should raise the age of marriage only by 
education and not by legislation. 

SHRI M. RUTHNASWAMY: If she is 
in school she will not be thinking of a 
husband. 

SHRIMATI SHAKUNTALA PARANJ-
PYE: But 1 would ask Prof. Ruthna-
swaray we will have so many schools in 
how many years? Schools are all right, 
but we should have them. The Education 
Minister gave us the figures of schools 
that we have. 

Another thing that we hear often is 
about a brilliant chitld being born as the 
twelfth or thirteenth child, in the family. 

AN HON. MEMBER: May be the 
fourth. 

SHRIMATI SHAKUNTALA PARANJ-
PYE: Somebody said that Lord Krishna 
Krishna was the eighth child. 

AN HON. MEMBER: Dr.  Ambedkar 
was the fourteenth child. 

SHRIMATI SHAKUNTALA PARANJ-
PYE: I know he was the fourteenth child 
and Tagore was the thirteenth. But about 
Lord Krishna, I want to ask, how can we 
say that among the seven children that 
were killed by Kansa there might not have 
been a Super Lord Krishna? So you 
cannot lay down any law like that, any 
law of that description. In fact, in my own 
family I know the position. When asked 
why I took this work on my head, I say 
that is because my grandfather had 
thirteen children and most of those 
thirteen had a dozen or a dozen and a half 
children. So my grandfather's family 
extends to more than a hundred or to a 
couple of hundreds. I have seen brothers 
and sisters, one having eighteen children 
and the 0ther only two and I have seen the 
difference in their families. That is why I 
took upon myself to conduct this 
propaganda and I took up this work on 
my return to my country. In fact, my 
father used to tease me saying—he was 
seventh among thirteen children—"If you 
had been there to put some sense into my 
mother's head, I would not have been 
born." 
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SHRI M. RUTHNASWAMY: There 
you are. We would then have been 
deprived oi a senior wrangler. 

SHRIMATI SHAKUNTALA PARjiN-
JPYE: I may tell Prof. Ruthnaswj.my that 
my father's eldest brother was much 
brighter and much more intelligent than 
my father and he wcoild have been a 
super senior wrangler perhaps, if he had 
the opportunities and if the family had 
not been growing every year or every two 
yeais. 

All these points, Madam, are only 
academic points and they are made only in 
order to heckle persons or to heckle a 
movement that is started. Prof. 
Ruthnaswamy said that we are already 
confronted with excess of population. I 
quite agree. But hen I think our 
production should be increased. The 
production per acre in our country is 
disgracefully low, the lowest in the world. 
We can increase it. We certainly should 
increase our agricultural production and 
We should try different means to tap the 
sea and tap other sources for jood. At the 
same time, we should also see that all 
these methods of production are not over-
burdened by the excess population. We 
should curb population at the same time. 
These tilings should go hand in hand. You 
cannot think of them as one against the 
other. They should go together and we 
should try to have a limited population 
and to have more agricutural production 
and a better and a healthier population and 
that is how our country will progress. 
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SHRI N. PATRA (Orissa): Madam 

Deputy Chairman, though I am not in 
favour of the proposal to pass a 
Resolution for restriction of births, I am 
agreeable in spirit that something has to 
be done in respect of birth control. We 
are now faced with a very serious food 
problem and this question of the growth 
of population has been engaging the 
attention of both Houses of Parliament 
today and yesterday and previously also 
when we were thinking of how to solve 
our food problem. Unless we solve this 
population problem, unless we have a 
programme of family planning, we 
cannot succeed in our efforts to solve the 
food problem however much we may try. 
Every year we have an increase of 
population of about a crore to crore and 
twenty lakhs. During the period 1921 to 
1931 there was an increase of two crores 
and seven lakhs. In the next decade 
between 1931 and 1941 the increase was 
3.7 crores; in 1941-1951 it was 4.4 crores 
and in 1951-1961 there was a big rise of 
eight crores and four lakhs. That 
population, if unchecked, increases in 
geometrical  proportions while means 
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of subsistence increases only in arit'i-
metical ratio. During the Third Plan our 
planners expected an increase of five 
crores of population but actually it has 
been eight crores and four thousand. 
Therefore all the development plans have 
been upset. In this context we have to do 
something to restrict the procreation of 
children. Unless we succeed in this 
however serious we may be to increase 
our food production, we cannot solve that 
serious problem. Therefore I am of the 
opinion that when the Government have 
already accepted family pfenning as their 
policy they ought to 1ry to implement 
that programme successfully. What have 
we seen? They have allocated Ks. 27 
crores for implementing the family 
planning programme but three years have 
passed of this Plan and they could not 
spend even one-third of that allotted 
money. In the Fourth Five Year Plan we 
are going to allocate a big?er amount for 
this family planning programme in order 
to plan parenthcod. Now there appears to 
be a belief that only educated people can 
help Government in this programme. 
What I see is, they are appointing 
graduates and the graduates are not from 
the rural area. Most of them who are 
employed in this programme are gra-
duates from the urban area. We think, to 
tackle this problem we oight to have men 
who know something about literature. We 
have to re rise our rules and see that the 
qualification of the people who are to be 
appointed as workers of the family p an-
ning centres, to take charge of pro-
paganda, need have only simple edu-
cation, say, up to the eighth standard or 
ninth standard. These people can do the 
job. Previously when Gram Sevaks were 
appointed they were not qualified people; 
they were not oven intermediates or 
matriculates. In the beginning people with 
even eighth standard of education were 
engfged. They were working as Gram 
Sevaks and they are doing the work 
su<:ess-fully and I can say, better than 
jven the intermediates and matriculates, 
who were also given two years' training. 
Therefore our rules should be relaxed-  
there  should not     be     any 

restriction on the people from rural areas 
who can deliver the goods. | Such people 
can be given proper I orientation and 
training. It is a sim-i pie matter. The 
surgical operation or medical treatment can 
be done by experts; I do not deny that. That 
has to be left to the experts but in the 
matter of propaganda you should recruit 
people who can help you in the process, 
people who can be at home with the people 
in the villages, people who are in touch 
with the population, are to be trained in this 
matter of family planning. 

There is also another aspect which has 
to be noted. People who have already 
undergone this operation and in whose 
cases it has worked all right, must be 
used for propaganda purposes. From 
their own personal experiences they can 
teach the public. Their examples can 
work. Therefore, I draw the attention of 
the Ministry to this. When they are going 
to allocate huge sums of money in the 
Fourth Plan, when they are going to 
double the amount for family planning 
and when they are not able to implement 
it, and spend the allotted money in a 
proper way, they should train people 
from the mofussils who have already 
undergone this treatment and who have 
benefited from it. If such kind of people 
can be taken on and trained, they can do 
a lot of things. I am going to narrate the 
personal experiences of people in 
Maharashtra who have been benefited by 
the adoption of family planning methods 
with reference to a published press note. 

THE DEPUTY CHAIRMAN: You 
have not very much time. 

SHRI N. PATRA: I will talw only five 
minutes and finish it. 

THE DEPUTY CHAIRMAN: You 
want to read all that. There is no need to 
read it. You can give a gist of it. 

SHRI N. PATRA: I wag going to refer 
to this. 
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THE   DEPUTY    CHAIRMAN:    You , 

may read if it is short. 

SHRI N.  PATRA:    I want to relate the 
benefits that have been   derived. 

SHRI      ARJUN     ARORA:      Many 
benefits have been derived. 

SHRI N. PATRA: Then all right, though 
I am not all out for legislation, I feel that 
something must be done to check this 
population explosion. Unless we take all 
efforts to check population growth, we 
can never solve our food problem. Then, 
it will be very difficult for this Ministry 
or the whole Government or the Congress 
organisation to face this problem. It is a 
serious problem It should be faced 
determinedly. We have the experience. 
We have allotted Rs. 27 crores and we 
could not spend even Rs. 9 crores during 
the last three years of the third plan 
period. Still we are gotag to double the 
amount in the Fourth Plan. Therefore, I 
want that the Government should take 
effective steps to combat this population 
explosion and other things. They have to 
send these mobile surgical units from 
village to village. It is with the help of the 
village people who are benefited by it that 
something could be done. You may 
employ them and move from village to 
village. There is no point in fixing some 
centres and asking people to go there. 
That is not working well. The only 
temptation is one getting a remuneration 
of ten to twenty rupees. Even that is not 
working. More mobile surgical units have 
tlo be created and they should be asked to 
go from village to village and propagate 
it. Then only we can succeed in 
combating this population explosion. 
Otherwise, difficulties will arise and we 
will not be able to stand on our own legs, 
also there will be immense difficulties to 
solve the food and  the  employment 
problem. 

SHRI ARJUN ARORA: Madam 
Deputy Chairman, I rise to oppose the 
Resolution moved by my very good and 
warm friend, hon. Shri Sri Rama Reddy.   
I find that even people who do 

not agree with the operative part of his 
Resolution lend support to the basic idea. 
I am afraid there is undue alarm in the 
country about the growth of population. 
That -alarm, I must say, is born of 
cowardice and frustration. The rate of 
growth of population in the country has 
been rising. That is not due to a larger 
birth rate. It is due to the reduced death 
rate. The country since independence has 
done -a lot to improve the health of the 
people. I am sorry Prof. Ruthna-swamy is 
not here. He thinks nothing has been 
done since independence. Health has 
been a prominent success. Malaria has 
been eradicated —almost completely. A 
number of other communicable diseases 
have been eradicated. Plague is unheard 
of these days. 

SHRI LOKANATH MISRA: Mala 
ria has been eradicated from urban 
areas, but it still persists in rural 
areas. 

SHRI ARJUN ARORA: It appeals the 
hon. Member from Orissa never goes to 
rural areas. 

SHRI LOKANATH MISRA:   I do. 

SHRI ARJUN ARORA: Malaria has 
been eradicated. Plague is unheard of and 
health care has improved not only in 
urban areas but also in rural areas. In 
many parts of U.P. malaria was the 
biggest scourge. Now, it has been 
completely eradicated even from the 
dense terai area. So, the health of the 
people is improving]. Therefore, 
longevity of life is increasing. The death 
rate is going down. So, that is the com-
plaint against the growth of population, 
which, in effect, is really complaining as 
to why people who are born live a little 
longer. I think it is an unworthy 
complaint and should not be given 
serious attention. 

The birth rate in India is constantly 
declining and I am sure if friends like 
Shri Sri Rama Reddy and Shrimati 
Shakuntala Paranjpye are listend to by 
people, very soon our Government and 
our leaders will have to 
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propagate something else. The t ta-tistical 
Abstract of India' publisied by the 
Government of India itself says that the birth 
rate in 1931 was 33 per thousand of 
population. In 1941 it was 32.1 per thousand 
of population. In 1951 there was a fall. It was 
24.9 per thousand of population. 

SHRI N. SRI RAMA REDDY: :vlay I point 
out to my hon. friend and interrupt Mr. Arora 
to say that his figures are wrong? 

SHRI    ARJUN     ARORA:     No,   my 
figures are very correct. 

SHRI N. SRI RAMA REDDY: "hey are 
absolutely wrong. 

SHRI ARJUN ARORA: No. no. Do not be 
too emphatic in stating that. 

SHRI LOKANATH MISRA: It means that 
the Government's statistics are wrong. 

SHRI ARJUN ARORA: Unfortunately for 
the leader of the Swatantra Party the only 
statistics available in India are the 
Government of India's figures. 

SHRI LOKANATH MISRA: Your 
neighbour indicates it. 

SHRI ARJUN ARORA: My reigh-bour is 
misguided in the matter of population. So, the 
birth rate from 1931 has fallen by 7.1 per 
thousand of population. That is something 
which should at least alarm our military 
leaders. The birth rate in China is 34 per 
thousand of population and we know that 
well. I am glai the Deputy Minister of 
Defence is here. He knows that he has one 
day to fight the Chinese. 

AN HON. MEMBER:  No. 
SHRI ARJUN ARORA: Their birth rate is 

34 per thousand of popu.ation. Our birth rate 
favourably compares with glreat countries 
like the USA and the USSR. In the USA the 
birth rate is 22.4 per thousand of population. 
In the USSR it is 22 5 per thousand pf 
population.   Of cou rse, in 

the case of the USSR the. last Great War saw 
the slaughter of a great part of their adult 
male population and many girls in the Soviet 
Union today find that they cannot marry. 

SHRI    P. N.    SAPRU    (Uttar    Pradesh):    
Two million people are there. 

SHRI ARJUN ARORA: Even there the rate 
of growth is 22.5 per cent. Of course, the 
birth rate in China, as I said earlier, is 34 per 
thousand. Madam, manpower is real wealth if 
it is properly utilised, and those who go on 
constantly repeating that our population 
should go down are really admitting their 
failure to provide work for the people. Man-
power is real wealth, and it would have been 
more appropriate if this House instead of 
discussing this futile resolution of my friend, 
Shri Sri Rama Reddy, discussed my 
resolution which is eighth on the Order Paper 
that the causes of the increasing 
unemployment in the country should be 
enquired into and remedial measures adopted. 

SHRI N. SRI RAMA REDDY: That is 
because of overpopulation. 

SHRI .ARJUN ARORA: If the society is 
able to organise its production in the fields of 
industry and agriculture properly, no country 
can have overpopulation. No country can as a 
matter of fact say that we have more people 
than we need. Take the case of Japan. The 
Japanese are inhabiting a very small island 
and they are 10 crores. Even in that small 
island, smaller than the smallest State in 
India, they have organised their production so 
well that they have a labour shortage. 

SHRI N. PATRA: They have legalised 
abortion. 

SHRI ARJUN ARORA: They have labour 
shortage because they have accepted your 
advice and legalised abortion and restricted 
population growth. 

Madam, there was mention of the Sharda  
Act,   and  the   failure of that 
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l&nn Arjun Arora.] Act is well known. 

I do not know how this legislation 
contemplated by the mover will be 
enforced. The Sharda Act which deals 
with marriages has been very difficult to 
enforce, and Member after Member has 
risen this afternoon to say that in spite of 
the Sharda Act child marriages are a 
common phenomenon in the country. We 
have not been able to enforce a law 
restricting the age of marriage. If this 
wonderful law contemplated by the 
mover is enacted, how will we prevent 
the birth of the fourth child? 

SHRI N.   SRI   RAMA REDDY:    By 
family planning method. 

SHRI   ARJUN ARORA:    A number of   
ridiculous   suggestions   have   been 
made.   Somebody said that the fourth 
child   should   be    taxed.   Somebody 
said that education to the fourth child 
should not be made free.    Somebody 
said—and    I    am   surprised    that    a 
lady       Member      said       thai:—that 
maternity benefits and assistance    in the 
case of    maternity    should    not be       
made       available       in       the case       
of        the        fourth        child. I must 
say that the gentlemen    and the  lady  
Members   who   made   these suggestions  
have  advocated  discrimination.    They 
have advocated certain things which are 
against the spirit of our  Constitution.    
Our     Constitution guarantees certain 
fundamental rights to .all our citizens.    It 
does not say that the right to education, 
the right to employment and other rights 
guaranteed   under  the   Constitution   
will be   available   only   to   those   
qitizens who happen   to     be  the  first  
three children of their parents. I am afraid 
that   very   basic     things   which   this 
country has accepted have been ignored 
by people who find that they have no 
economic solution to the problem of 
unemployment. 

Madam, I do not know how this 
legislation will be enforced. As is well 
known, most children are not born out of 
design. They just happen to be born. I do 
not know how it can be prevented. 

SHRI N. SRI RAMA REDDY: By 
prayers? 

SHRI ARJUN ARORA: This law con-
templated by my friend, Shri Sri Rama 
Reddy, is the very negation of the 
individual's rights and liberties. An 
individual should have the right and the 
liberty to determine the size of his 
family. How can we legislate and say 
that nobody will have more than three 
children? Suppose one of the three dies? 

SHRI N. SRI RAMA REDDY: Two 
will remain. 

SHRI ARJUN ARORA: Yes, two will 
remain.    Suppose all the    three 
die? 

SHRI N. PATRA:  YOU can adopt. 

SHRI ARJUN ARORA: Adoption is 
not very easy. 

SHRI M. RUTHNASWAMY: Not very 
attractive. 

SHRI ARJUN ARORA: It is not very 
attractive and it does not give that 
enjoyment which one's own child gives. 
So, the motion is an attack on the 
individual's fundamental rights and 
liberties guaranteed by our Constitution 
and should not have been admitted for 
discussion at all. 

Madarn, this resolution is also an 
•attack on the poorer sections of our 
population because, as is well known, it is 
the poorer sections of the population 
which produce more children, and they 
are helpless. Many avenues of 
employment, many avenues of 
entertainment, many avenues of spending 
nights out available to prosperous people 
are not available to poorer people. They 
have to stay at home. They do not have 
even the money to burn electric lights or 
kerosene lamps. They retire early and 
more children are born to them. The way 
out is not legislation, but the way out is to 
provide more entertainment, more 
outdoor life to the poorer sections of our 
people. I am not opposed to the baisc 
concept of family 
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planning, but I do feel that this coun-   , try  
cannot   lay   down  the  size   of  a  j 
standard    family.    Family    planning 
should be En individual's own decision and 
it should be absolutely volur tary. 

SHRI PATIL PUTTAPPA (Mysore): It 
is not family planning. We siould plan 
for the family. 

SHRI ARJUN ARORA: We should 
plan the economic life of the country so 
that all the people who are born, who are 
able to work, are provided employment. 

Mention of girls' education was also made.     
Some   educated   girls   do  not like many 
children.   But the trend in the ipost-war 
world is that even school girls want to get 
married.   The  average  age  of marriage  
in both America and. the    United 
Kingdom    has gone down since the end 
of the last war, that is, during the last    
twenty years.    The ■affluence which ha.s 
been created in those countries has expres-
sed itself in many ways, and one of them 
is that young people want to marry early.   
Even in our own country     today  Madam,     
we find young people wanting to marry 
early.    Our films,  particularly  the 
Bombay  films, are a guarantee that a 
young man of 14 will fall in love with a 
you ig girl of  12.    Every  day   "Love  in   
Simla" and "Love in Hongkong" are    
shown to our children, and they cannot 
just escape    this   influence   of   
affluence. I am afraid, too much money is 
being wasted on propaganda on famil/ 
planning; too much effort is being wasted 
in  trying  to  convince  people  of the need 
for family planning.    Tlie real way out is 
improvement in the educational standards 
all over thi; country.      If our    
educational    standards improve,     people     
will     themselves be      able      to      
decide      thf      size of the family which 
they can afford to have, the size of the 
family which they want.   No country 
which aspires to  become   great   limits   
the   size   of the  family.    As   a     matter   
of  fact, countries  like the  Soviet  Unon 
and China  encourage people to     produce 
more children and say, if you produce 

more children, you become a Heroic 
Mother or a Heroic Father. Well, the 
Soviet Union is able to do that because 
the Soviet Union has so organised its 
economic life that it can give employ-
ment to all the people willing to work. 
This country has accepted the concept of 
family planning. Family planning ig not a 
necessary part of economic planning. 
This country has also accepted the 
concept of socialism. If we socialise our 
means of production, if we organise our 
industry and agriculture better, we wiH 
certainly be able to expand the avenues of 
industrial and agricultural production in 
the country and everybody who happens 
to be born in this land will be provided 
with employment. Restricting population 
is not a way of meeting the challenge of 
unemployment. 

SHRI N.  SRI RAMA REDDY:   Will 
industrialisation  solve the (problem? 

SHRI   ARJUN   ARORA:    Industria-
lisation  is   the   only   solution  to   the 
problem of unemployment because if you 
look at the map of the world, you will find 
that only those countries which  have  
industrialised  themselves thoroughly have 
eradicated unemployment in spite of their 
increased rate of  birth.    Unemployment  is   
a     byproduct      of     agricultural    
economy. j  Agricultural economy  unaided 
by industry tends to stagnate and deteriorate 
and produces not only unemployment but a 
large volume of    underemployment.    That  
is  the     problem which we are faced with.   
Unemployment of today is not the creation 
of the last  ten or twelve  or fifteen or 
seventeen years.    It has been a chronic 
phenomenon with us    for    about one   
hundred years,   it  has  been     a chronic   
phenomenon     with  us—even during the 
British rule.    So, we cannot  hope  to  solve   
that  problem  by restricting    our   
population.     (Interruptions).   He says that 
under law, no fourth   child  will  be   
allowed   to  be borne.   If he happens to be 
borne, he will be illegal. 

SHRI D.  P.  KARMARKAR:     Even 
then he will exist. 
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SHRI ARJUN ARORA: He will exist and 

he will have to be fed and he will have to be 
found employment. So, why make him illegal 
when he is born  of happy parents? 

Therefore the economic solution to the 
problem of unemployment should be found by 
accelerating the growth of industries and the 
growth of improvement in agriculture. That 
alone is a sane policy. 

With these words—I am sorry to s»ay—I 
oppose, wholeheartedly oppose, the 
Resolution of my friend, Shri Sri Rama 
Reddy. 

SHRI D. P. KARMARKAR: Madam, apart 
from the legislation aspect of it, I should like 
to congratulate my friend, Shri Sri Rama 
Reddy, for having provoked a discussion on 
this very important subject. And I should also 
like to congratulate him in having as hisv 
neighbour one genuine opposer not only for 
the operative part of the Resolution but the 
Resolution as a whole. Sometimes I have a 
feeling if—well, what shall I say— sturdy 
people like Shri Arjun Arora, all of them, 
were to hold the same view that he holds, that 
would be a great problem for the country as a 
whole, because ultimately he seems to be 
believing enthusiastically, in a sense, in the 
increase of population. 

SHRI ARJUN ARORA: No. On a point of 
personal explanation, I may say that I have 
planned my family properly.    I have only 
two children. 

SHRJ     D.     P.     KARMARKAR:     I 
think so. 

SHRI ARJUN ARORA: But I would resent 
Mr. Karmarkar forcing me not to produce a 
third child if I want  to  and  if  I  am  capable  
of. 

SHRI D. P. KARMARKAR: I am very 
happy to learn that because I was under a 
misapprehension. With the type of vigorous 
advocacy that he had, I would tremble to ask 
hirn the number  of children  he  has  and  the 

number of children, all conditions being 
equal, that he might like to have. But he is so 
wise in limiting his family. And all that Shri 
Sri Rama Reddy's Resolution, in essence, 
wants is that, without his arguments, the other 
people will be as wise as he is. 

Madam, there were two or three-points in 
Shri Arjun Arora's advocacy of laissez-faire in 
this matter which I should like just to try to 
meet. His main thesis has been, do not limit 
the children, increase your economic resource, 
keep them well, struggle your best, 
industrialise. Now •may I say that it is 
accepted that this movement of family 
planning is not a solution to the problem for all 
time? Now, it is because we find ourselves 
faced with this problem of growing 
population. However much we may try, we are 
not able to make adequate economic 
development; however much we may dream or 
plan or try we have got our limitations. What 
is it that we want? We want to double our 
national income by the end of 1976. We 
cannot immediately make it ten times. 
Therefore, I would just respectfully invite 
attention to the fact that this is a Resolution for 
a problem that exists; this is not a solution for 
all future times to come. There was a time in 
our country when every man devoutly prayed 
to God, "Give me more cattle, give me more 
men." Suviraha—Let us have children who are 
brave. That was a time. Now is the time to say, 
"Let us have suviraha, but less of suviraha", 
because, as we see, our economic development 
cannot keep pace to the same extent as our 
population does. Now, taking on an average, 
say, 2.2 has been the increase in percentage 
during the last ten years. We have been able to 
save many people from death and disease as 
Shri Arjun Arora generously concedes. More 
of living persons producing more of living 
population—he can easily imagine. It does not 
work at a simple interest, it works out at a 
compound interest. Every ten years we are 
enabling people  to   live more,   there   are  
less 
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deaths, more births. So, that is the essential 
difficulty of the problem. Therefore I would 
request hiin to consider this aspect. 

Of course, I hope that he does not believe 
in what he said literally This is a question of 
individual righ^ and liberty. Now, happily for 
us, the Constitution in its wisdom lus not 
mentioned as one amongst the fundamental 
rights justiciable, the ri|ht to procreate as 
many children as possible or necessary or 
whatever it is possible. They have not done 
that. Mind you, our Constitution-makers were 
amongst the best in the world. Now, it is the 
right of course; nobody can prevent me from 
exercising that right, nobody can prevent me 
from exercising that liberty. Only Shri Sri 
Rama Reddy has stretched the string a little 
far so that all of us -might follow that string. 

THE DEPUTY CHAIRMAN: It is 5.00.    
You will have to stop. 

SHRI    D.    P.   KARMARKAR:    Yes, 
Madam. 

MESSAGE FROM THE LOK SABHA 

THE WEALTH-TAX (AMENDMENT) BILL, 
1964 

SECRETARY: Madam, I have to report to 
the House the following message received 
from the Lok Sabha, sig.iei ty the Secretary 
of the Lok Sabha:— 

"In accordance with the provisions of 
Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose herewith a copy of the 
Wealth-Tax (Amendment) Bill, 1964, as 
passed by Lok Sabha at its sitting held on 
the 2nd December, 1964. 

"2. The Speaker has certified that this 
Bill is a Money Bill within the meaning of 
article 110 of the Constitution of India." 
Madam, I lay the Bill on the Table. 
THE DEPUTY CHAIRMAN: The House 

stands adjourned till 11.00 A.M. on Monday. 
The House then adjourned at 

five of the clock till eleven of the 
clock on Monday, the 7th 
December, 1964. 


